STATE LEVEL ENVIRONMENT IMPACT ASSESSMENT AUTHORITY PUNJAB
Ministry of Environment, Forest & Climate Change, Government of India
O/o Directorate of Environment & Climate Change

MGSIPA Complex, Sector 26,

Chandigarh-160019

Email id: seiaaprOl?@imail.com

No. SEIAA/MS/[99).  Through Email Date: 0§ /09/0),

To

The Registrar,
Hon'’ble National Green Tribunal,
New Delhi- 110001.

Subject: Report regarding diversion of river at village Kansala in the matter

related to OA No. 980/2019 titled as Harminder Singh & Others V/s

Union of India & Others.

Respectfully, it is submitted that in compliance to the orders passed by
the Hon'ble NGT on 03.03.2020, please find enclosed herewith the report related to
diversion of river at village Kansala in the subject cited matter, as forwarded by the
Chief Engineer, Drainage, Water Resources Department, Punjab, for taking the same
on record and kind perusal please.

DA/ As Above

Member Secretary
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No 966~67 /3;1[)— Dyded ,93/05/2,0

From

Chief Engineer/Drainage,
Water Resources Department, Punjab,

Chandigarh.
Chairman/SEIAA,
Directorate of Environment & Climate Change,
C/o PSCST, MGSIPA Complex, Sector 26
Chandigarh.
No:- " Date:-
Subject: OA No. 980/2019 titled as Harminder Singh & Others Vs Union of India & Others
before the National Green Tribunal, New Delhi.
Reference: Your Office letter number SEIAA/MS/2020/1596 dated 20.05.2020

With reference to above mentioned subject a detailed report was submitted
vide this office letter 2344/3-drainage dated 27.11.2019. Vide referenced letter, report has been desned

by your office regarding illegal filling of river and diversion of river at village Kansala.
In this regard, Superintending Engineer, Patiala Drainage Circle, Patiala vide his

office letter no. 1210/4-L dated 19.06.2020 has submitted that the flow of the creek passing through the
pipe culverts near ‘ The Lake’ project again returns to the right side and runs through the old bed of river ‘
and ﬂows downstream. At present, there is no obstruction in the natural flow of the river near village

o

Executive Engineer/Floods,
D/A: As Above ' For:  Chief Engineer/Drainage,

Water Respurc epartment, Punjab,
Chandng%

Superintending Engineer/Drainage Circle Patiala w.r.t your office letter No. 1210/4L
dated 19.6.2020

Kansala,
This is for your kind information please.

Cc:
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s Executive Engineer. Water Mar WwEement Investigation Division, Ropa ¢

‘Subject: NGT Order dated 03.03.2020 in 0.A. No 980/2019 in matter of Harminder
Singh & others v/s Union of India.

Report

Undersigned had visited the site with concerned Sub Divisional officer and
field statf. Itis further added that the flow of creak passing through the pipe culverts

near “The Lake " project again returns to the right side and runs through the old bed

and flows towards downstream. At present, there is no obstruction in the naturai

flow of the river near village Kansala,

/
Suts- stronaf officer Executﬂe Engineer
WMI Sub-Division No:4, WMI Division,

S.A.S Nagar. Ropar




